
03.03.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

 

COURT NO. 48 
HON'BLE MS. JUSTICE MINI PUSHKARNA  

 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:  
n.shubhankar@dhc.nic.in 
 
MEETING LINK 
 https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 

 
NOTE:PARTIES NAME IN CS(COMM)911/2024 SHOWN AT ITEM NO.27 MAY BE 

READ AS WESTERN DIGITAL TECHNOLOGIES, INC.vs GIRRAJ SHARMA AND 

ORS. 

 

    ***** 

 

 

Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 
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